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Increase in Prices of Coking Coal

59. SHRI BIRENDRA PRASAD:
Will the Minister of ENERGY be pleas-
ed to state: -

(a) whether Government are
aware of the fact that the price of
coking coal for domestic purposes has
increased by leaps and bounds; and

(b) what steps Government pro-
pose to take to control the sofring
price?

" THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY {SHRI
JANESHWAR MISHRA): (a) The coal
companies producing domestic soft
coke have not increased its price.

(b) Does not arise.

laying of Pipe Line from Bombay
- High to Gujarat

60. SHRI HITENDRA DESAI: Will
the Minister of PETROLEUM, CHEMI-
CALS AND FERTILIZERS be pleased
to state:

(a) decision Government have
taken for laying of the pipe-line
from Bombay High to a point in
Gujarat; and

(b) when will the laying of the
pipe line be completed?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H. N. BAHUGUNA): (a) A
feasibility study on the gas vipeline to
Gujarat had been made by ONGC. It
further took up additional oceanopra-
phic gnd sea-bed investigations for ex-
ploring an alternate route to a land-
fall point in Gujarat. A report along-
with views of ONGC has oceen received
by Government in January, 1978,

However, since the conducting of the
studies/investigations by ONGC, the
outlook for the availability of ¢ifshors
gas hag changed congiderably for the
better as a result of a significant gas
strike North of North Bassein structure
and the likelihood of large reserves in
the South Bassein gas fleld. The estima-
tion of ONGC is that free gas uvallabi-
lity would be much larger than earuer
estimated. A firm assessment of gas
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supplies ig being made by ONGC by
drilling more wells and a clear picture
is likely to emerge by March 1879. On
knowing tife precise estimates of gas
supplies a review of the gizing and
route of the pipeline will be made by
ONGC and thereafter a further report
will be submitted to Government.

On receipt of this report, a view on
the economics, location, time schedule
of completion etc. of the pipeline to
Gujarat would be taken by Govern-
ment. The time schedule of conmrle-
tion will, however, be so framed as to
synchronise with the development cf
economic uses of gas in ‘Gujavcat.

(b) As explained in reply to part (a)
above, the completion of pipeline will
synchronise with the develooment of
economic uses of gas in Gujarat.

Decision on Recommendations of
Rajinder Sachar Commitlee

61. SHRI MANORANJAN BHAKTA:
Will the Minister of LAW, JUSTICE
AND COMPANY AFFAIRS be pleased
to state:

(a) whether Government have
since taken a final decision on the
various recommendations made by
the Rajinder Sachar Committee on

the Companies Act and the M.RT.P. .

Act;

(b) if so, details of the decisions
faken; and

(¢) which recommendations of the
above saig Committee have been
accepted for implementation and the
progress in this regard?

THE MINISTER OF LAW, JUSTICE
AND COMPANY AFFAIRS (SHRI
SHANTI BHUSHAN): (a) to (c). The
various recommendations made by the
Sachar Committee are under Govern-
ment's active consideration and such
of the recommendations as are accept-
el by Government will be implemented
through an amending legislation in

due course.

Coa) requirements of Steel Indusiry
ang Percentage met py Imports

62. SHRI V. ARUNACHALAM: Wwill
the Minister of STEEL AND MINES
be pleased to state:

(a) the quantum of coking coal
needs for stee] plants and the per-
centage met or proposed to be met
by imports;

{(b) the countries from which the
imports have been arranged;

(c) whether it is proposed to have
imports from China on a long-term
basis; and

(d) if so, the safeguards taken to
ensure uninterrupted supply in the
face of uncertainties in relations
between the two countries?

THE MINISTER OF STEEL AND
MINES (SHRI BILJU PATNAIK): (a)
For the year 1978-79 the coking coal
requirement of steel plants has been
assessed at 16.68 million tonnes; out
of this about 1,50,000 tonnes or less
than 1 per cent of the total requirement
is likely to be met by imports;

(b) Australia and Canada;

(c) The possibilities in this regard
are being explored;

(d) Does not arise at this stage.

Fundg used by Companies to purchase
Shares of other Companies

63. SHRI K. MALLANNA: Will the
Minister of LAW, JUSTICE AND
COMPANY AFFAIRS be pleased to
state:

(a) whether it js a fact that there is
a practice at present amongst the
companies of using their funds for
purchases of ghares of other com-
panies;

(b) whether it is also a fact that
using funds of one company or pur-
chasing shares of another company
to gain control over it is one of the





